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1. CRL.A. 1158/2016

AT 2.15 P.M.

1. W.P.(C) 17579/2006
CM APPL.14546/2006

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 34

(DIVISION BENCH-VIT)

HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

MOHD. RAEES & ANR. V.P. SINGH BIDHURI
VS. STATE (NCT OF DELHI) RAJAT KATYAL

COURT NO. 12
HON'BLE MR. JUSTICE V.KAMESWAR RAO

BHUPINDER SINGH C.MOHAN RAO, ANUJ RANJAN
VS. BANK OF BARODA & ORS. DEVENDER KUMAR,LOKESH KR.SHARMA
PRAMOD GUPTA, KASHVI DUTTA

HIGH COURT OF DELHI

26 APRIL, 2018
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REGISTRAR (LISTING)



